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Annexure-8

Nameofthecorporatedebtor:BEML MIDWEST LIMITED;DateofcommencementofCIRP: 04.10.2022(Orderpronounced on 26.09.2022)
(Order made available on 04.10.2022);Listofcreditorsason the last date of receipt of claims:18.10.2022

Listofoperational creditors(OtherthanWorkmenandEmployeesand GovernmentDues)
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